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FIFTEBiITII reRALA LEGISLATIVE ASSEMBLY

Eghth Session

BIILLETIN_PART I
(Brief Record of Proceedings)

Maday, February 2Z 202j

No, 100

The Assembly met at 9.00 a.m. with Mr. Speater in the Chair.

Qtestions:

Five Questions in the list of Qwstions posted for th€ day werc answcrcd

oralty.

Adjoumnrent Motim:

After hearing the Chief Minister, the Speaker withheld consent to the noving

of ar adjournment motion given notice of by Shd Shafr Parambil ad Fwe other

Members regarding the serious situation rcported to have arisen consequent to the

attack by the Police on Youth Congress leadem inclurling an MLA in the protest

march organized by the Youth Congress in Ernakulam against the increase in

tsxes in the State budget.

fihe House was temporarily adjotlrned at 10.54 &m. following 0rc

commotion during the spe€ch of the lJader of Opposition made in protest against

the denlng of consent to the moving of the notice for leave to introduce

adjoumment motion.I

The House rc-assembled at 11.15 a.m. with Mr. Speaker in the Chair.

(Members belonging to the Opposition parties continued their prot€st against

tlrc aftitude of the Government in thc notice for adjournm€nt motion.)

Calling At@ntioa :

(1) In cply o the calling atention given ncice of by Slui K Babu (Ncnman)

regErding the problems due to abnying legitimate share of water fiiom

Parambiklmlam Dam to the State, the Chief Minister laid on the table a stateme,rt.

KNPP.30U2023(ii)
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(2) In rcply to the calling atteation given notice ofby Shri Sajeev Joseph to

the Decessity 10 direct Banks and FiDsncial instifutions to sbp foreclosure

proceedings against farmers for making bank loan arrears, the Minister for

Fimace laid on the table a stat€menL

Tlp Matten under Rule 304:

The reply to the matters for which notict was given by the following Members

uncler Rule 304 were laid on the Table.
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Presentati@ of RePoi.ts :

(i) The Tbird Repon of the Subject Committe€ - I to )(IV on the Scrutiny

of demands fu grants were presented

(iD Tbe Third Report of the Committe€ on Official l:nguages was

presented.

(1) Introduction and Motion for refererrce to subiect Comnittee of thc

followins Bills

(i) Shd P. Rajeeve Mitrister for taw, Industries and Coir on behalf of the

Mnister for lrcal Self GovemrlreDt, Rural Development a.nd Excise intoduced

The Kerala Municipality (Amendmeno Bil!' -2022 and moved that dte Bill be

referred to Subject Committee D( Tben the Motion was adopted wilhout 8try

discussion and tlre Bill was referred to the Subject Cornmitee D(.

(iD Shd P. Rajeeve, Minister for law, Industries and Coir on behalf of the

Minister for Local Self Govemment, Rural Development and Excise intoduced
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The Kerala Panchayat Raj (Amendmen| Bill, 2022 and moved thal the Bill be

referred to Subject Committee D(. Then tlre Motion was adopted without any

dircussion and the Bill was refened to the Subject Committee D(.

Introduction and fu rther of tbe IGrala A on Bill 2023

Shri K N. Balagopal, Minister for Finance intoduced the Kerala

Appropriation Bill, 2023 and moved that the Bill be taken into consideration'

Then, the BilI was takeD uP for clause by clause consideration and Passed without

discussio[

The House adjourned ta lL32 a.fi. to meet again at 09'00 a'm' on Tuesday'

February 28, 2023.

A. M. BAsIrm.
Serctary.


